IN THE CENTRAL ADMINISTRATIVE TRIBUMAL MYDERABAD BEBCH

HYDERABAD
D.AWND,I60/96

Batueen: ‘ ' Date of Order: 15.3
To BoM o HLRaju 17 8. Kezlakantham
2. P.Kamala Manjula 18,0.N.P.Chandrika
3,,5 Sanapathi Hao 15,3.aralakshmi

4., K.lakshmi 20,P.5.R,Murthy

5¢ 5,_“\.!...&3“!’1’?5. 21 ¢B Sarﬁjlﬂl :;,—
6., K.lPagabhushana Rao 22,01, Ramanammd‘_;
7. G.UM.Gurunadna Rao 23, 4.RAmana RUMALL
8. 5S.isnganadham 24,Y.Trinadhs Rag
9. P.latiksen 25,K.Ramakrishna
10,8 .1 JRanganayskulu 26,3.Mijaya Kumer
11.K.3oglira ju 27.%.5athi Babu
1244, hrl~hnﬂ”enl 28..M.Kusumala tha
13.A.9,8.5arma 23.B.Mykunta Raao
14{K.Uaralakshmi 30.M,Lalitha Kumari
15._?.531.‘0“13..!15. 316‘?.(-'{@;“3 Rao
16.R.Amma ji

:..Rpplicants
And

1. The 3Secretary, Dest. of Telecom,
Sanchar Dhavan, New Dslhi,

2, The Thisf General Manager, Telscom,
A.P.Cirele, Hydersbad,

3. The General Mansgsr, Talecom District,
Daba Gardens, Viaakhapatnam,

4, The General Mareger, Telecom Ares,
tsilazmatta, Yisakhapatnam,
] - i
5. The Saneral “anager? Telecomn,-
Cast Godawari District,
fis iahmundry.

. 6. The. General Fanzger, Telecom Area,

Yarangal, Hanamkonda.

7. The Telecom Distriet Engineer,
Telecom Oistrict, Yizianagaram.

8. Tha Chief Superintsndent,. R: o "*f’f'g;}
Canural Telegraph’ ﬂFﬂ?FB, Hyder%bad. Ry,

9, THe «gnlgrfmupefintCﬂdent Telegraph TrafPlic,
C/0 General Manager, Telascom District,
tisakhapatnam,

18.The Superitendant, Tplngr%ph Traffic,
C/0 Baneral Naﬁaner, Telecom,
tast Godawari 71¢trhct Ra jehmundry .
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11, The Senior Supsrintandent
Telegraph Traffic, (SFMSSS,
Central Telegraph 0ffice,
Secundsrabad,

12, The Tslecom District Enginger,
Srikakulam,.

13. Tha General Manzger, Telazcom,
Hyderabad Telecom District,
Hyderabad,

Counsel for the Applicants

gaunsel for the RAsspondents :

THE MEN'BLE SHRI R.RANGARAIAN :

. s oRespondants,

M=

v

r.‘T a‘!} n‘\r oSchrthy

Mir.N.R.06yraj, Sr.
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0.A.No,360/96 Date of Orde

r: 15.3.96

- 3. The case of the applicants in the OA is

JUDGEMENT

Y As per Hon'ble Shri R.Rangarajan, Member {Adm
* * *

There are 31 applicants in this CA, Th

n.)l X

ey [were

all recruited as RTP Short Duty Telegraphists. The period

for which they worked as RTP/Telegraphists and th
desjgnation and the office now they are working i
at Annexuvre -1 (Page-14)., As can be seen from A-
applicants 1 to 26 & 29 are now working under R4,
27, 28 and 31 are yorking under R11. The applica

under R2, After the period indicaﬁﬁg in Annexure

worked as RTP/Telegraphists their services were regularised

in the department,’

2, This OA is filed praying for a directio
respondents that the applicanté herein may be pai
ctivity Linked Bonus due for the periods they had
RTP/Short Duty staff (as shown in A-1 at pages 14
extending the benefit of judgement dated 31.5.94
611/94 on the file of this Bench (A-2) as the app

are similarly situated as the applicants in OA.61

covered by the order of this Tribunal dated 31.%.
on the file of this Bench. 1In view of the above

herein are entitled to get the same relief as giv

4, _ In the result, this OA is allowed at th

stage itself with a direction to the respendents

the applicants herein the same benefits as was gr

the Ernakulam Bench of this Tribunal in C&,177/8%(

N

e present
s given
1 jthe
applicants
nt 30 is workingmm

-1 when they
',i\."

n{to the
a the_Produ-

worked as

& 15) by

in 0.A.No,

licants herein

1/94,

squarely
94 in OA,611/9
the applicants

an in that OA,

e admission.
to grant

anted b
a Y
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Time for compliance is 4 months from the date of co%munication

of this orderf
b fhseit]

5, As there are 31 applicants,andybeing disp

osed of

by a single order, the learned standing coursel should be

corpensated suitably as he has extensively argved t

his case,

No costs, _ W

{ R.RANGARAJA
Membe r (Admr

Pbatew: 15th March, 1996

{ Dictated in Open Court )
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Copy to:
1. The Secretary, Dept. of Telecom,

Sanchar Bhavan, New Delhli.

24 The Chief General Mangger; Talaconm,
A,?,Circle, lHydershad,

3. The General "amager, Telscom District,
Dabz Garden, Yisakhapatnam.

4, Ths Gansral Manager, Telecom Area,
Asilametta, U:vakhuputnqm.
S, The General Managed, Telecom,

Cast Godavary Dlstrlct PaJahmundry.

6. The General Nanager; Telecom Hrma
warangal, Hanamkonda,

7. The Telscom District Engineer,
Telecom District, Yaézianagaram,

8. The Chief Superintendent,
Centeal Telegraph OFPLCG, Hydcrdbnd.

5, Thz Sgnior Suparintendent, Telegraph Traffic,
ﬁ/ﬁ Genaral Manager, Telecom Districk,
Yisakhepatnam,

10,Thz Superintendent, Telegraph Traffic,
8/0 Gensral Manager, Telecom,
fast lodavari District, qagahmundr/.

11.The Senior Superinteéndent, Telegraph Trdfflc,
(SFMSS), Central Telegraph Office,
Secundearapad,

12. The Telscom District Enginser,
Spikakulam.

13, The Gensral Manager, Trlbram,
Hyderabad Telecom District,
Hyd?rc. rjd.‘ -

14, One copy to “r.T.u.U.a JuTEhY, hd”ﬂumta,
CAT ydcrub&d.

15. One copy to N.R.Dewraj, Sr.CGSC,CAT,Hydsrabad.

16, Onz cony ta Library, CAT,Hyderabad.

1

17, One spars copy.

YLEKR.
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